79 Written Answers

Realisation of Misuse Charges of Residen-
' tial Properties

7435, SHRI ATAL BIHARI VAIPA-
YEE: Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) what are the particularg of lessees
who have been allowed to pay less than
mormal|standard misuse charges in
contravention of lease arrangements;

(b) whether the L&DO has any policy,
guidelines or criteria to deal with cases of
comercial misuse of residential proper-
ties by tenants of lessees where such ten-
ants are not paying misuse charges and
the entire burden for payment of prog-
ressively rising misuse charges falls on
house owners who neither have the capa-
city nmor the resources to pay these char-
ges, if so, the details thereof; and

(c) what are the remedies available to
such lessees who have already initiated
legal proceedings against misuse by such
tenantg and who are still being asked to
pay misuse charges under threat of re-
entry even before judgements in the legal
cases against the misuser?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) According to the report of
Land and Development Officer, no statis-
tical data is maintajned regarding the
particulars of lessees who have been. alio-
wed to pay less than the normal/standard
misuse charges in contravention of lease
arrangements,

(b) No, Sir.  The privity of contract
is between the lessor and the lessee and
not between the lessor and the tenants of
the lessee,

o

(¢) Under the terms of the lease where
the misuse is caused or suffered to be
caused by the tenants of the lessees, the
responsibility for removal of the misuse
rests with the lessee who can resort to
judicjal proceedings in a court of law.
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